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Violation of Indian Air Space by

Pakistan

1023. SHRI SHIV KUMAR SINGH:
Will the Minister of DEFENCE be
pleased to state:

The present Government propose .
o once again accord high priority to
the Minimum Needs  Programme
with special stress on education and
health,
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(a) the number of times Pakistan
Spy Aircraft violated the Indian Air
Space during the past six months;
and

(b) if so, the reaction of the Gov-
ernment of India in this respect?

THE MINISTER OF STATE 1IN
THE MINISTRY OF DEFENCE
(SHRJ C. P. N. SINGH): (a) Pakis-
tan; Aircraft have violated Indian
Air space on three occasions during
the J]ast six months Government
have no mmformation that these viola-
tions were by Spy Atrcraft_

(b, Protests have beea lodged with
the Government of Pakistan,

Jobs to Educated Scheduled Castes
and Scheduled Tribes

1024 SHRI RAM SWAROOQP RAM:
Wi'l the Mimister of HOME AFFAIRS
bc pleased to state:

(a) whether despile reservation in
services, the candidates of Scheduled
Castes and Scheduled Tribes ark not
appointed in proper proportion;

(b) if the reply to (a) above bhe 1n
the affirmative what steps Govern-
ment propose to take to provide jobs
to the educated Scheduled Castes and ¥
Scheduled Tribes within specific
period; and

(c) the maximum time limit for
providing jobs for the educated Sche-
duled Castes and Scheduled Tribes
candidates from the date of their ap-
pli@tions?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFIRS (SHRI YOGENDRA MAK-
WANA): (a) Full efforts are made
to recruit SC/ST candidates to fill -
the prescribed percentage of reserved
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vacancies. It ig only when guitable
SC/ST candidates are not available,
ever. on the basis of relaxeq stand-
ards and other concessions extended
to such candidates under the rele--
vant orderg and instructions, that
such reserved vacancies remain un-
filled. However, they are carried
forward for three subsequent recruit-
ment years for being filled up from
these categories. The position is
under continuous review and efforts
are made to make up the shortfall in
their representation.

(b) The Ministry of Home Affairs
is running 21 Pre-examination Train-
ing Centres for preparing SC/ST for
All Indig Competitive Examinations.
There are four coaching-cum-guid-
ance centres also to prepare SC/ST
candidates, registered with the Em-
rloyment Exchanges for Class III jobs
for the various competitions and in-
terviews., A special coaching scheme,
in some educational institutions in
Delhi and Ghaziabad, is alsp being
operated for imparting training to
about 500 SC/ST candidates in Cleri-
cal/Stenography grades.

{¢) There is no specific lime lLimit
in this regard.

Study Team for Industrialisation of
North Eastern Region

VPRBEr TP, M s

1025, SHR] P. A. SANGMA: Will
the Minister of INDUSTRY be plea-
sed tc state:

(a) is it a fact that the entire North
Eastern Region ig industrially back-
ward;

(b) what are the constraintg in the
speedy industrialisation of the North
Eastern Region;

(c) whether Government have
recently set up a Study Team to study
the strategy for industrial gand econo-
mie¢ development of the region; and

(d) if so, what are its findings and
recommendations? ‘

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) Barring three districts of Assam
viz. Sibsagar, Darrang and Dibru-
garh, all districts in the States and
Union Territories in the North East
region have been declared industrial-
ly backward for purposes of conces-
«sjonal finance; in addition bharring
four districts viz. Sibsagar, Darrang,
Dibrugarh and North Cachar Hill, all
other districts in the region also qua-
lify for Central investment gubsidy.

(b) to (d). Presumably the re-
ference is to he Study Team Report
prepared last year in collaboratiom
with N.P.C., which had identified
the following constraints in the speedy
Industrialisation of North-Eastern re-
gion:—

(a) Lack of infrastructural faci-
lities;

(b) Absence of competent entre-
preneurs;

(c) Inadequate technical and
msnagerial expertise for industrial
" activities;

(d) Marketing problem for finish-
ed goods in the region itself; and

(e) High costs due to transporta-
tion costs, inadequate availability

of some inputs and dis-economics
of size.

Among the findings and recommen-
dations of the Study Team, mention
may be made of declaring the entire
1egion as backward, higher rates of
investment and transport subsidy
under special criteria, strengthening
institutional infrastructure for mar-
keting, technical training and input
supply and increased credit flow to
the region on a preferential bagis.
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